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consider the question of relaxation of ban on
the setting up of formulation capacity of
Pesticides;

(b) whether Government have accepted
the recommendations; and

(c) ifnot, what are the reasons therefor
and what alternative arrangements
Government propose to adopt in the
matter?

THE MINISTER OF WORKS AND
HOUSING AND PETROLEUM AND
CHEMICALS (SHRI P. C. SETHI): (a) In the
Inter-Ministerial meeting held on 16th April,
1979, it was decided to recommend relaxation
of the ban on the setting up of formulation
capacity for pesticides in favour of the small
scale sector including cooperatives.

(b) and (c) The implications of this
recommendation, particularly in relation to
State Agencies like State Agro Industries
Corporations are being examined.
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f [India's performance in Second
Champions Cup H&ckey Tournament at
Karachi

HARISHANKAR
BHABHRA;

89. SHRI

SHRI SUNDER SINGH BHANDARI: Will
the Minister of EDUCATION be pleased
to state:

(a) whether it is a fact that India's
performance in recent second Champions Cup
Hockey Tournament held at Karachi, was
disappointing; and

(b) if so, what are the details of the results
of the tournament and what are the reasons for
poor performance of Indian Hockey Team and
what steps Government proposed to take to
improve the standard of Hockey in Inida?]
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t{THE MINISTER OF EDUCATION,
HEALTH AND SOCIAL WELFARE (SHRI
B. SHANKARANAND): ja) Yes, Sir.

(b) India finished 5th out of seven
competing countries. India lost to Pakistan
(1—7), to Holland (2—6) and to West
Germany (3—4); drew with Australia (3—3)
and Spain (2— 2) and beat Great Britain (6—
3).

Th, observers of the AH India Council of
Sports have reported that the poor
performance of the Indian team wag mainly
d'e to:—

(1) Selection, by the Indian Hockey
Federation, of player, who, though
individually good, wer, not in their prim,
and were thug not suitable to play on astro-
turf where youth and stamina are
necessary;

(i1) lack of adequate and proper coaching
and physical conditioning of the player,
before participation; and

(iii) lack of practice of the players o»
astro-turf.
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The Government have already informed the
Indian Hockey Federation
1 about the need for adequate and proper
coaching and managing of the team a;
recommended by the AH India Council of
Sports. The Government would also be
conveying to the Hockey Federation th,
observations
1 of the observer, of the All India Council of
Sports for them to take into account for the
future.]
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t [Construction of houses by the DBA

90. SHRI LAKHAN SINGH:

SHRI HARI SHANKAR
BHABHRA:

Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether it is a fact that the Delhi
Development  Authority had  approved
schemes for constructing residential houses
during the last two years; and

(b) if 0, what is the category-wise number
of the residential houses which are likely to be
constructed under the schemes?]

anslation.



